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Shri Tyagi: Why were all these 
controversial points not settled before 
the launching of this project? Is it 
the policy Of the Government 
10 settle all contraversial points or 
disputes in future before any such 
project is launched? 
.. Shri Lal Bahadur Shastri: It is not 
so easy to settle all matters before the 
project is actually launched. But 
generally now the Irrigation and 
Power Ministry goes into the 
details of every project and 
if other States are concerned, matters 
relating to supply of water and elec-
tricity are fully considered. Yet, as 
Tyagiji knows, this Rihand Dam pro-
ject is a very old project and the • 
State has been reorganised since then. 
When this project was taken into 
consideration for the first time, there 
was the Vindhya Pradesh Govern-
ment. Therefore, this difficulty has 
arisen. 

Mr. Speaker: Next question. 
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Mr. Speaker: Next question. 

Shri Bllagawat Jba Azacl: Question 
No. 148 may also be taken along with 
this. 
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Mr. Speaker: Can both be taken 
up together? 

Shri BajamaYilll: Yell, Sir. 

Chia_ DeteDaea ba IJlcUa 

+ 
*114 J Shri D. N. TiWIU'7: 

. L Shri Billllllti Mi8hra: 
Will the Minister of Ho_ A..us 

be pleased to state: 

(a) the number of Chinese detenues 
who have signified their intention to 
be repatriated; and 

(b) the arrangement made for their 
repatriation? 

The Minister of State in the Minis-
try of Rome Mairs (Shri Rajama-
YIs): (a) It is presumed that the re-
ference is to Chinese nationals who 
are interned under the provisions of 
the Foreigners Act, 1946:. The num-
ber of such persons who have ex-
pressed their willingness to return to 
China is 1443. 

(b) Arrangements have not yet 
been finalised. 
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(a) The number of Chinese nation-
als interned in the Central Intern-
ment Camp, Deoll, as on the 18th 
February, 1963, is 2,165. In addition, 
there are 143 detained in local jails 
in Assam, West Bengal and Maha-
rashtra. 

(b) The question of release and re-
patriation of those who are willing to 
return to China is under considera-
tion. 

8hri D. N. l'iwary: What is the 
hitch or difficulty in sending back to 
China those detenus who have signi-
fied their assent for going back? 

Shri Bajarnavis: The Chinese Gov-
ernment had proposed to the Govern-
ment of India that they would be 
sending ships, but so far no detailed 
proposals have come, as to when the 
shiPs would arrive. When they 
arrive. we will certainly make the 
necessary arrangements. 

Shri D. N. Tiwar,.: May I know 
whether a number of detenus have 
expressed their abhorrence against 
the attack of China on Indian soil 
and whether their cases have been 
considered? 

Shri Bajanlavis: The Government 
did not think it necessary to ascertain 
their views. 
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Shri Bem Barua: May I know whe-
ther it is not a fact that some of the 
Chinese internees have written to 
their Indian relatives in Assam to the 
effect that they are very well looked 
after and are very happy in the in-
ternment camps and if so whether 
this has been brought to the notice of 
China who has complained of oppres-
sion of these peopJe? 

Shri Lal Bahadur Shastri: What 
China has said in this connection is 
absolutely wrong. I am glad one of 
the leaders of the Opposition also 
feels that the arrangements made for 
them is very satisfactory because the 
detenus themselves have written to 
their reJatives. Therefore, I said it is 
just propaganda which is being made 
by China. Whatever they have said 
about the difficulties Of the detenU8 
has no basis. 
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&hri D. C. Sharma: May I .know 
whether the attention of the Chinese 
Government was drawn to the State-
ments made by the ChineSe detenUII 
either in camps or otherwise to the 
effect that they are verywell looked 
after and that the propaganda line 
adopted by them is utterly false? 

Sbri Lal BabacIar ShastrI: I have 
already replied to that and it haS been 
brought to the notice of the Chinese 
Government also. 

Shri A. C. Galla: Is it a fact that 
these camPs are also inspected by the 
International Red Cross Society and 
if so, what is the opinion of the inter-
national Red -Cross Society? 

Shri Lal Bahadur Shastri: They did 
visit the camps. They were on the 
whole satisfied with the arrangements. 
They made a few 8UggeltiOns. W. 
have complied with those suggestions. 

Shri Sham Lal Saraf: May I know 
whether these Chinese nationals de-
tained include any of them detained 
from the Ladakh area? 

Sb.rt, . Lal Bahadur Shastri: I am 
sorry I cannot give that detail. 
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Shri Hari Vi9Im.u Kamath: Is it not 
a fact that amongst these detenus 
there are some who are suspected of 
espionage-there are allegations of 
espionage against some and if so, is 
there any proposal before the Govern-
ment to bring them to trial on espion-
age' charges? 

SUi Lal Bahadur ShaStri: There is 
JlO such proposal yet. 

Mr. Speaker: NeXit qUeltion. 

MaIlJl8wer Traiaiac Procramme 

+ r Shri S~dra Pal SiBch: 
Shri Prakash Vir Sbastri: IShri Jagdev ShIeh 
Siddhanti: 

1 Sbri S.ItOdh Hauda: 
I Shri S. C. Samanta: 

-135. i Sbri B. 1[. Da.: 
Sbri P. VeDkatallabllaiah: I Shri D. C. Sharma: 
Shri Rem BanIa: l Shri HeIDi DaJ1: 
Shri S. M. BaDerjee: 
Sbri bllrajit G'Qta: 
Slari DalJit SiD. .. h: 

Will the Minister of B_ Main! 
be pleased to state: 

(a) whether it is a fact that some 
time back the Government constitut-
ed a technical manpower committee 
called '"!'hacker Committee" to draw 
up manpower training programmes 
to ensure a large force of trained 
manpower in relation to the assessed 
needs both of Defence and of key 
sectors of the Plan; and 

(b) if so. whether this committee 
has made any specific recommenda-
tions in this regard, and the steps 
taken to implement those recommen-
dations? 

The Mialster CIf State in the MiDis-
try Of Reme Mairs (Shri 1Iajama-
vis): (a) Yes. 

(b) As recommended by the com-
mittee, the Government of India have 
sanctioned accelerated training pr0-
grammes fOr engineering craftsmen, 
wireles operators, mechanics, motor 
drivers and auxiliary nurses, and ini-
tiated varioUs measures, in consulta-
tion with the professional or acade-
mic bodies concerned, for accelerat-
ing courses and increasing the out-
turn of graduates and. diploma hold-
ers in en«ineering, and doctors. 

SIIri S1II'eDIIra Pal Slqh: One of 
the maiJl recommendations of thie 
committee appear. to be to shorten 




